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Punjab’s claim for central projects

1050. SHRI HARVENDAR SINGH
HANSPAL: Will the Minister of TN.
DUSTRY be nleased to state:

{a) whethey it ig a facl that the
Government of Punjab has stated its
claimg to some of the central projects
to pe set up in public gector;

(b) whether the Punjaly Chief Min-
ister hag also met him in this cor-
nection; and

(c) if so, what ig Government’s re.
action in the matter?

THE DEPUTY MINISTER IN THi
MINISTRY OF INDUSTRY (SHRI
P. A, SANGMA): (a) to () The
location of Ceniral Projectg is based
on techno-economic considerations.
The discussion between the Minister
of State in th= Ministry of Indusuy
and Chief Minisler of Punjab covered
{he general question of industrial
development of the State of Punjab;
no specific projects were discussed,

Transfer of surplug defence lang for
public use in Punjah

1051. SHR]I {IARVENDAR SINGH
HANSPAL: Wil] the Ministey of DE-
FENCE be pleased to state:

(a) whether it is a fact that 4
land surplus io ihe requirements of

defence purposeg in Punjab has been |
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claimeq by the Stete Government for
transferring it for betler public use;
and

(h) if s0, what is the rcaction of the
Central Government in the matter?

THE MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI
SHIVRAJ V. PATIL): (a) Yes, Sir.

(b) In accordance with the existing
ruleg and orders, transfer of surpius
Defence lands to the State Govern.
ment iy done oB itg market value on
the date of the transfer. In view of
the well-settled position, i{ has not
been possible to agree to the transfer
of the land to the State Government
at book value as requested by them.

Cemcnt produe’ion in Madhya Pradesh

1052. SHRI LADLI MOHAN
NIGAM: Will the Minister of INDUS-
TRY be pleaseg to state:

(a) whether it iy a fact that the
production of cement ip Madhya Pra.
desh is maximum in the country: and

(b) whetheyr 1t is alsp 2 fact Lhat
Madhya Pradesh iz given only 20 per
cent of cement foy use for the 3iate
Works?

THFE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRY (SHRI
IP. A. SANGMA): (a) Yes, Sir, Among
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the states, Madhya Pradesh hag the
maximum  installed capacity for
cement production,

(b) The allocationg of cementi to
the Stateg are fixeq on norms of past
consumption and overall gvailatility
of cement. According to these nornis,
the quarterly allocation of cement to
Madhya Pradesh workg out to 1,66,400
tonnes, However, having regard to
the demand for increase in allocation,
the quarterly allocation hag beer in-
creased to two lakh tonneg from the
current quarter. Further, additional
allocation to the extent of 445060
tonnes hag also been given so far,
quarter Jan-March, 1981 from silo
stockg of cement factories in Madhya
Pradesh which reported accumulaticn
of stockg in silos due to cail move.
ment difficulties,

Purchase of arms by Pakistan

1033. SHR] F. M. KHAN: Will the
Minister of DEFENCE be pleased to
state:

(a) the names of countries which
have permitted Pakistan to purchase
armg from them;

(b) whether Government have Jod-
ged any protest with those countries;
and

(c) if g0, what are the resulis
thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI
SHIVRAJ V. PATIL): (a) Pakistan is
known to have purchased military
equipment from a number of coun-
tries including USA, UK, France,
West Germany and China,

{b) and (¢) Government have ex.
pressed the view that large scale in-
duction of arms into the sub-continent
will be a destablising factor and will
not help the process of normalisation
of relations between Pakistan and
India.
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